1l|- CHENNAI | WEDNESDAY, 12 JULY 2023 Business Standar(l

J[JANA SMALL FINANCE BANK Registered Office: The Fairway, Ground & First Floor, Survey No.10/, 1112 & 12128, Off Domlur, PUBLIC NOTICE KUMBAKONAM CITY M
Koramangala Inner Ring Road, Next to EGL Business Park, Challaghatta, Bangalore-560071. I
A scheduled commecial Branch Office: No.28/36, st Floor, South West Boag Road, Tnagar, Chennai-600017. 1, 8 K ADHILAKSHAI, Wio Late CORPORATION

M. Netarajan Seker, EX CPO No.96418,
g ] No. SHOI OTICH .06.07.
DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002 aed ahmﬁ( 67 years, esidng t No.0d DosNograszaae! HORT TENDER NOTICE Diste:06.07.2023

Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have availed loans from Jana Small Finance Bank umnw by mortgaging | | No.37, New No.3 , Plot No.1297, 17th between 5th & 6th SFC 2023.24
your immovable properties. Consequent to default committed by you al, your loan account has been classified as Non-performing Asset, whereas Jana Small Finance Bid document avallable in the Website hifps . govin also downloaded through E- Ynk:nl
Bank Limited hemg a secured creditor under the Act, and in exercise o the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest| | Street, Poompuhar Nagar, Kolathur, Digital Signature Card upto 21.07.: Soas sy ot Toa

B orower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount | | Chennai-600 099,do hereby solemnly 2]Bid Value [Highest Value Rs.59.00 Lakhs, Lowest value Rs.19.00 Lakhs |
menionsd n the notes vih e meret neteon wiin 60 days o he dat o noics, but e notos caul 10t b senved on some of hem fo vriousreasons . 3 0 of Bi
Loan Account Date of NPA i and-ivorsy st lows: + Toss e et
b — No. & Loan Details of the Security to be enforced & Demand | Amourt Due Do 5o o et o of e B 31072055 Friday upto 300 P
i Amount Notice date i | submit that | am residing at the address & [Pate and fime and Place of apering: Ofo. Kumpakonam Cly Mummna\ Corporaiion.
. 5 o: 21.07.2023 Friday at 3.30
T Mis. o1 Delveegam Construction. | Loan Account | poscripton ofthe Propertyz All hat Piece and parcel of the Piotand| o . | Total amount mentoned zboe. | futher subi et my ey Chanien fmoikeators 81 Tantn WA o pkche1 s o websne o
N*‘;’fjfy" EA Y AL"P”E “;q % Z“d"’;f ‘:- No. bearmg Ne m [Norlhsm porlmn) measuring! 1200 Sq.ft,| 8 ason name has been mentioned in my Aadhar st
041449, Annai Abirami Nagar, 2nd Sree! S 4S80 o Kaaanch, Vs Card, 706730 545925 K ADHLAKSHI DIPR /3577 | Tonder 2023 Commissoner Kumbakonam Gy ricpal Coporston
aniputur, & mmm, B e | 0207:2028 | 1007:2023 ; Congme oo aphn> S EGpm ot UNks oNbA L oG
2) M, Dhanasekar, Represenfed by Proprielr | 3539660000451 Frbe y: 24 Foet Road, South by: Plot No18. (arh. Rs. | further submit that my name has been -
ok e b S i iy Evsthy PRLNG 17 West by 4 Fot ot Noasaing: East | 43900 | 35 5t | | rerores n my Pension Payment order No.
Kolatuvancher, Peraniputhur, ChemnaiG00122.| 30000001 | ook il side: 40 Feel, Eastlo west on the Soulhem side 40) -y o s O99TBFIO16206 25 S K ADILAKSHAL

3) Mr. Rajamanickam, Sio. Subburayan, Feet, North to South on the Easter sde: 30 Feet, North to south on the|

Rs.2,50,000/ | Wesiern side: 30 Feel. Siuate wittin the Sub- Regisraton DiStict o 14 07 o005 | RS:238277
Q;’,"ﬁ!ﬁ;mﬂ'E”;EJ‘&";’;‘MZ?Z?““"' Rs.240,000/. |Joint -1 SRO Saidapet and the Registraton Distric of Chennai South.| 02923 | o5 39 0901, | || ectare that the above said nemes POSSESSION NOTICE

2 [1) Mrs. Samundeeswari, Wio. Ramesh, No.16, Descripfion of the Property showing Survey S K ADHILAKSHMI and § K ADILAKSHMI EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.
Balamurugan Nagar, K. Manavaly, Pondichery- | Loan Account Ne/Cwy Survey No. Vilage, Tehsi, Taluk, Sub Distic, Distict and State Totalamount | { v incaing one and the same person, | CIN: U67100MH2007PLC174759
" No Puduchery Regstalon Distil, Thikanr Sub Registaton Diticl Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
605501, 2) Mr. Ramesh, Slo. Poominathan, | ason swear tis afidavit in my capaciy & a
Nods, Blaminugan Nagar, K. Mnave e Panchayat Lint, Kodathunel, Manavel Viage, | NPADate: | (e 50 e Y capacty Wheress, e Authorized Officer o i Secured Credtors under the Securisaion and Reconstucton of Financal Asses and Enfrcerment of
Noddsp Bamugen 'aguy; € Manseh ot o 13 161 RSN 1 o 2 o 0 deponen 5025 {0 orele e [ subithe | [Scoury et (et 002 and i necio of poers coined undr Secion 13,1 1 i (Rue 3 of o Serarty herest Enfoceren)
ondicherry- so at : No New Survey Adangal Patia No495, Cadastie No.113, RSO7IOA, an| 08-06:2023 | Rs. same 0 he concemed auhoy, | submi| | R, 2002 ssued ademand notice as mentoned becw callng upon the brrowers o repay the amount merianed it note Wit 60 days
Pillaiyar Kovi Street, Thwkkanur Manmadpet of Hectare 11230 out of it 03 Kuzh 10 113 Veesam, bearing Pot 21,65.731.50 . from-he date ofrecept o the sai notic
Commune Panchayat, Thirukkanur, Pudi 16.measuring East West 701t South North 30ft, tofa extent of 2100| & Notice e that | have not suppressed any materal fact| [ The Secured Creditors have assigned the financial assets to Edelweiss Asset Reconstruction Company Limited_ (Hereinafter et o a8
605501, 3) Mr. Ramesh, Sio. Boominathan, | Loan Amount. | Saft. o acan Pt incaing measung East West 5t Souh ot s. and dece et e facs sled above are| | E°C 2is mare
Fisherman  Walfare  Botanikal Garder,| Rs.2034572/. |26 (tal extent of 1300 Sq . of RC.C. House Boundares: West of:|  senton | 1,52,133.45
| Rs.20,34,5721- . East of: Plot No.0, Nm of %‘ND 15, Southof. Pt e and corect o the best of my knowledge | [ withrespect o the nancia assets along with underling securty nerets, quarartess, lecges have vestd in EARC i respet ofthe inancal
Puducherry-605001. 4) Sri Thanam Fancy & Rs.1,91,087- P 1) 210 emit.| 11.07-2023 | RS-99512.00 1 Soeny afimed at G sssiiance avaled by e Borowerard EARC exrsisesa s gt s d credior
Home Appliances, Mrs. Samundeeswari, Wio. | Rs.125871/- |tag Usa o ot he popery 2)Free Hc‘d a) it he g m Rs. and belief. Solemly afimed at Chennal 00| [The bomower having faled to repay the amount, nalice is hereby given t the borrower and the public in general that the undersigned being tn
Ramesh, #1/123. Tvm Road, Chtalampat g property ery this 07t day of July 2023 Rinonead Ofcr o Ewaes et Resenicion Company LTie has ok possessio f he proprcescibed ero below a1
amesh, c, Tom Road, Chialampaltu, | Rs.9,13,452% | lease Holed Free hod,b) Usage of e gmpenywhethev pitod ihied 98364470 Ly of powers confered on im under subsecton (4) of secion 13 of Ac ead wifh e & of the Secuiy rterest Enforcement)Rules, 2002 on the
Taminadu 605501 identiall b) Resmenna\ commercial mix land us —— ones agains each property
ower] Guarantor & fumn No 2, caling upon mem 10 make payment o he aggregate amountas shown RUURESANILA 5L uga | | 5] Name of | Name ofLoan Account Borrower Name & Amount & Dateof | Dateol | Possession
incolmn Not, agant e espectve Borover Co-Boroer w\;mn ooy o Piicaion o he Dol e s smolnt s und pyale el gt an No| Assignor | Trust | _Number CoBorrower(s) Name Domand Notica__|Possession| _Staus
account as on the date shown in Column No . tis made clar that i future interest and ot payable tl ! ) WS Amitec Inca Private
of paymer s ol i, Jaa Sl Finance Bank Limed sl be carsrned o ke aprpre e o erfercemerof ey et v ropeies on oot D e O Wi | envc | sz | iy ¥ Symbolic
Column No.4. Please note made: aiable 1o Jana Small Finance Bank Limited against the Borrower's/ T 1 | Finance | TRst | 4728 TR sl il And Rs.39,74,680.64- | 07072023 porenote |
Co-Borroners Guatenors Morgagars of h s fnancels icer e \aw you are e Teuesid (o o a2 per seton 1313 f e aid ac, you et restaned/ bl Limited | SC-422 ) Wrs. D Shanthi (Co-Borrower)
profibite fom disposing of or deaing with the above securty or ransfering by way of sele, lease or ohervise of the secured asset withaut prior consent of Secured Credior Tnp 3) . R Damodaran (Co-o
072023, Pace: Chennai & Pondicherry Sal-Authorised Officer Jana Small Finance-Sank Limited voanegar, Chrrai FTHE FROPERTY. DESCRIPTON O SECURED ASSET SCHEOULE PROPERIY i sy 17 o o
umber. B2, on First Floo togethe with 404.805 sq fect undiced share n land being: Hom No: 1 Land maasuring 4873 sq feet comprised in
BamionNo, 184, St 75 (o por TSPR S 17511, S ot 85 Crgadi g Aot Tk T Dot st o
"A" Bock No. 41, bearing plo No.1, Door No9, New NolS3, Arangan Strce, Viayalakshmipuram, Ambattu and land bounded on North: lot Nos
South: 20 Foct vide Common Sree (Anbunayagam Strot) East: 20 Foct wide Common Sirt  Arangan Street) Wast: Plot No: 3 Siuated
withinthe Registation Distictof Chennai North and the Sub Regisraton Distict of Ambatur. tem No: I Land masuring 4859 sqf comprised
i Pamesh . 13245, SNo 737 (o pr TSFR S, 137C, .o, 8 Orgaian ige, Arats ok sk it vt n
SCHEDULE I Ward"A" Block No. 1, baring Plot No. 2, Door No. 2, Arangan Stee, Viayalakshmipuram,  Ambatiur and th land bounded on the, Nor
FORM B ooy oy Vs South By Pt o Eet B2 Fat rsrqan St Wt B P . v 5 St Sttd iow
PUBLIC ANNOUNCEMENT the Sub- RP‘J‘“ ‘D
g, Resulaton 12f the nsolvncy and Barkrptcy s By | EARC 3 2o
) 403DHL34258139 & Symbolic
ard of India (Liquidation Process)Regulations FinancilLimied | TRYST | 0k sisoen (Bunuwev) 2) Mrs. 07.07.2028 | VOB
KAVITHA G (Co-Borrower) | And Rs.65,54,544.81/-
BERGER PAINTS INDIA LIMITED FOR T TENTN G TH ST HOLOERS F R 59T PRIATELUTED T PAGPERTY: Falbsarg or ST bl scamesi. 2 T4 s S P T comron
(CIN: L51434WB1623PLC004793) | __PARTICULARS DETAILS e g i an £17 54T et s of oo 507 vt Shtad o Pt N 103t N soanto N 2 Svem
Registered Office: Berger Hnuse, 129 Park Street, Kolkata 700017 1. Rai Ispat Private Limited xw”wakk‘;m Chcnn‘nkw Pm::de Ghﬂﬂ ﬂTé‘Q r/acr: No: bg Zlagte -Ad bcnmpnsed in Survc: No: 252, 253‘/257 Tir\ Block Euh 3215TFS ansjn n:ﬂTK«;nnur
Phone Nos - 033 22209724 - 28; Fax Nos: 033 2227 7286 - llage, Purasaiwalkam -Perumbur Tauk, Ghenrai Distict and being bounded on by: Vacan eel Seel
Website: Xtio hos. E-mail: AN " 2.| Date of ncorporation o corporale debtor | 0410511987 2351 by: Plot No: wm TS Nu 29/2 ‘West by: Plot No: 103, T.S No: 31 Measuring leh by: 32 Ferlmmmes ‘South by: 40 Feet 4 inches.
¥ NOTICE 3 Amnomyunﬂnevwmw corporate debloris | Regisirar of Companies, Chennai East by; 75 oot 5 nch 36 Feel 3 inches. Withn the Rag\slralmn District of North Chennai and Sub-Registration District of Konnur
NOTICE ncorporatedie e | s
Notice is hereby given that Ninety-ninth Annual General Meeting ("AGM") of the Company will be | | I3 TGom somge | TRUST|  PRooaotsss (Bwuwzr} 2Mrs. And or.07.2028 | Symbole |
held on Friday, {1th August, 2023 at 11 a.m. (IST) through Video Conference (‘VC") or Other Audio scaaz4 VANASELVI (Co-Borrower) | _Res. 261422125
Visual Means ("OAVM') in compliance with the Circulars issued by the Ministry of Corporate Affairs o Od Nn\o:' ﬁgw Nos, ngk;\vgmg Kesavaperumal DESCRIPTION OF YNE PRQPERY Al |he piece and pmp:nyvb“zmg n;easunng an ex;a‘n\kn! 1213 Squarz Feet nvdlacnd together with Building,
g e guam, ilage, Seperumbud e, Comors
CMCA), vice Cifouiles; Nos: 14/2020 deled St Abiil, 2020, 17/2020) dated 134 Apiil, 2020, - ol cusae of nsovery el s 1492022 No 911, a per Palia New sWy i o bounded an e Norin br: Pl 45 Sty by e, 48 Exe 2 ot o]
5th May, 2020, 2/2022 dated §th May, 2022, 10/2022 dated 28th December, 2022 and other relevant | | |--{7ss Sueduseisn mecopress S ] y: Lan in Sur N Fes Feel, Easlom side: 28 Foet and Westem side:
circulars (*MCA Circulars®) read with the Securities and Exchange Board of India ("SEBI*) Circular No. | || g forefieirginond 28 Feel, Within the Regmum Distrct of Chennai South md Sub Regmxmn District of Kundrathur.
SEBIHOIGFD/PoD-2/P/GIR/2023/4 zted Sth January 2023 and other relevant clrculars 15sued by 1€ | | 5 e, ises, malges, Hfre i Name: s U ASR RAJA SELVAN (Edelviss T WrPrakash (Borrower) | 21012023 S
ymbolic
SEBI, Regulation 44 of the SEBI (Listing Of Disclosure Req 2015 T N0 § 300 Stect, 1 4| HousingFrance m::l LCHESTLOO000ST13 e Sayani e | A
(Listing Regulations"), Secretarial Standards on General Moetings (*SS-2') issu d by the Institute of i DESCRIPTION OF THE PROPERTY: Al the piece and parce of he land and Bulding i lol No.222 situaled 4l Ward No.1. Block No54. J5
Company Secretaries of India and other applicable laws, rules znd regulations [including any statutory aivcs@gm il Pantipaty Vige Ponl s iyl D, adeasuing 230 s of b an cogried n SNo.271 nd 271G e
‘modification(s) or re-enactment(s) thereof for the time being in force and as amended from time to time], o tation Distict n he North by Pt No 223
the AGM of the Company is being held through VC or OAVM facilty, without the physical prosence of | | 5T mersae e comse e ik Soh oy Pol N'(; z‘n‘e Ws:;; by Sl 212 st by 2 st mad Ssuing e orh s 6 o ot e 0 ot
the Members at a common venue. Members attending the AGM through VC or OAVM shall be counted s, D funbolaidon Boibadlig ot it bt ek ik,
for the purpase of reckoning quorum under Section 103 of the Companies Act, 2013. 7 2
\ PP b i i o o he Nl 2 oo Wairvat it AGS) Notc s ercby given thal th Horbe Natonal Company Law Trunal,Chemn Berch s [ || | eeoetumiss | AR e R 07.07.2023 | Symbolic
In accordance with the above-mentioned circulars, the Notice convening the Ninsty-ninth AGM along | | Frgered tre conmencement of the idaton of Rai Isat Piate Linited vide 15 orcr| singFmance | st | gr itk | o BN . Possession
wih the soft copy of the Annual Report of the Gompany, intar alia, containing the financial satements by 2023
SESCHPTION o T PREPERTE ATl ece a1 petl of ard g budng ad mesung 25 3. conpred 16 Grararabar
and other statutory epors for thefinancil year ended 31t March, 2023 will be sont only by -mailto PRIVATE LINT SN2 Pt i Pl
the Company/D S of v e o Norh by Swsdannal Pl Soul by byans Fl ot by T St el oy
&0 Share Traraiar AGaTt me ,HW ., M/s C.B Management Senvices (P) Limited. Alaher ‘Santriumant Plol. Measring East o Weston the Nortven sce 77 feel 8 inches, East {0 Vst on the Souther Sde 77 feel 8 nches, Norh o
gent ) . g, & ® & S'akehumers may submit the Dmnfm c\a\ms in person, by post or by electronic means. ‘South on the Eastern side 29 feet. North to South on the Westem Side 29 feet., Total 2253 sq.ft.
The Notice of the AGM along with the Annual Report for financial year 2022-23 will be available on the | | 1S o ffaise or miseadingproofs o cim shal atact pealie, S the,
website of the Gompany viz., www.bergerindia.com, website of National Securities Depository Limited -] || e borrower inpartciar ang
(NSDL) viz., www.evating.nsdl.com and will also be available on websites of BSE Limited at | | | psei207.2028 Asir Rja Selvan,Liguicator| || ect o the chargo of o mpany Linied for t boow and intarcst horoon.
www.bseindia.com and National Stock Exchange of India Limited at www.nseindia.com. | || Place: Cremnal L. Sd- Authorized Officer|
Members holding shares in physical mode or whase e-mail addresses are rot registered, may cast their | * Edelweiss Asset Reconstruction Company Limited|
e-voting system, after documents > Edelweiss
to the Company at com or to the RTA at €O, X € Raanats

ranarc@cbmsl.co:-
1. Scanned copy of a signed request letter, mentoning name, folio number, number of shares held and
complete postal address;

2. Self-attested copy of PAN card; and s (@

3. Self-attested scanned copy of any dccument (such as AADHAAR card/latest electricity billflatest ~ RP-Sanjiv Goenka
telephone bill, driving license/passport/voler ID card/bank passbook particulars) in support of th ‘1'\ Group PCBL Limited PCBL
postal address z registered against their shareholding. arowing Legacies e Ko e il Eibon B Tt

Member Id sheres in physical ready have vali il addre istera

w?r:"(:z ?::r:gﬁf‘ﬁ:ﬁi‘n;?:;a e Sﬁya&i&"f’aﬂ.iﬁ?ny s Z“Z‘,Z ek SdoRsses g ien Registered Office : Duncan House, 31, Netaji Subhas Road, Kolkata - 700 001. CIN : L23109WB1960PLC024602

Members hoding shares eitherin physical form or form, as on the cut-off dete i, Friday, Tel : +9133 6625 1461-64, Fax : +91 33 2248 0140/2243 6681, E-mail : pcbi@rpsg.in, Web : www.pebliid.com

41h August, 2023 may cast their vote electronically on the businesses as set out in the Notice of the
AGM through electronic voting system of NSDL. Members are heredy further informed that :

i, The Ordinary and Special businesses, as set out in tha Notice of the Ninety-ninth AGM, will be Extract Of and G Financial Results for the Quarter ended 30th June, 2023 _Tin Crores except asotheise stated]
transacted through remote e-voting or e-voting conducted on the day of the AGM; Standalone Consolidated

ii. Therefore, e-voting period will commence on 8th August, 2023 [Tuesday at9:00 am. (IST)] and wil - -
end on 10th August, 2023 [Thursday at 5:00 p.m. (IST)]. During ths period, Members of the Company, sl ) 3 months Year | Corresponding 3 months Year  |Corresponding
holding shares either in physical form or in dematerialised form, may cast their vote electronically. No. Particulars ] saded 3 Months. nded ended 3Months
‘The remote e-voting medule shall be disabled by NSDLfor voting thereatter. i ended d

iii. Any person, who becomes Member of the Company after dispatch of the Netice of Ninety-ninth AGM 30.06.2023 | 31.03.2023 | 30.06.2022 |30.06.2023 | 31.03.2023 | 30.06.2022
bk sttt i e e e sl o 1| Total Income from operations 130017 | 591230 | 142029 | 135150 | 581467 | 142077
‘sumandey@bergerindia.com. 2 | Net Profit/ (Loss) for the period

iv. The cetailed procedure and instructicns for remote e-voting and e-voting during the AGM will oe (before tax znd exceptional tems) 16178 584,83 160.46 15432 581.68 160,84
provided in the Notice cf the AGM. i

The Compary provides the facility to the Members for remittance of dividend directly in electronic mode 3 | Net Profit/ (Loss) for the period before tax |

through National Automated Clearing House (NACH). Members holding shares in physical form and (after exceptional iterns) 161.78 584.83 160.46 154.32 581.68 160.84

desirous of availing this failty of electronic remittance are requested to provide their latest bark account t

details (Core Banking Solutions Enabled Account Number, 9 digit MICR and 11 digit IFSC Code), along 4 | Net Profit / (Loss) for the period after tax

with their Folic Number to the Company at sumandey@bergerindia.com o tc the RTA al (after exceptional items) 118.07 444.09 125.91 109.35 44219 126.29

Members requ

{0 provids the said detalls to their resgective Depository Paricipants. e 5 | Total comprehensive income for the period 136.77 422,31 113.50 127.63 424.67 115,04

Pursfuam to the changes introduced by the Finance Act, 2020 in the Income Tax Act, 1961 (the "IT’ ,'Aﬂ‘) 6 Paid-up Equlty Share Capltal

wee., 15t Apil, 2020, the dividend paic or distiibuted by a company shell be taxable in the hands of the

shareholders. Accordingly, in compliance with the said provisons, the Company shall make the payment (Face value of T 1/- each) gae BLTD .15 ST #1751 3173

of dividend after necessary deduction of tax at source (TDS). The withholding tax rates would vary 7 | Reserves (excluding Revaluation Reserves as shown

depending on the residential stalus of svery she and the eligible doct s submitted by them 5 : -

and accepted by the Company. Communication in this regard was sent to those Members whose o- in the Audited Balance Sheet of the previous year) 2,781.87 2,781.87 2,567.16 2,79242 279242 2,576.24

mailids are registered with the Company/the RTA on 27th June, 2023. In general, to enable compliance 8 | Earnings Per Share (EPS)

with TS recuirements, Members are requested to update the detais e Resdential Stetus, PAN and (Face value of % 11. each) (*not annualised):
category as per the IT Act with thelr Depository Participants or in case shares are held in physical mode, 5 , . . i
wth the Company/the RTA at the e-mail addresses mentioned herein above. Basic and Diluted 3.13 11.76 3.34 2.89 1.70 3.34

Pursuant to Section 91 of the Companies Act, 2013 and Rule 10 of the Companies (Management and

Administration) Rules, 2014 (as amendad) read with Regulation 42 of the Lisiing Regulations the Register N ’ ) ) )

of Members and the Share Transfer Registers of the Company shall remain closed from Saturday, 5th a) The above is an extract of the detailed format of the Unaudited Standalone and Consolidated Financial Results for the quarter ended 30th June,
August, 2023 to Friday, 1 "h August, ZﬁZS (both days inclusive), for the PWVDSE;” AGM and for 2023 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015.
:ch’:"a‘"'"g theelipblity of Membirs who:shall be enttiecifo recelve the cividand, F.deciaed stthe The full format of the aforesaid Results for the quarter ended 30th June, 2023 are available on the Company's website (www.pcblitd.com) and
The ebove information is being issued for the information and benefit of all Members of the Company on the websites of the National Stock Exchange of India Limitec (NSE) (www.nseindia.com) and BSE Limited (BSE) (www.bseindia.com).
and is in compliance with the MCA and SEBI Circulars. By O of the Boaid

For Berger Paints India Limited Kaushik Roy
Sd/- .
. - Place : Kolkata Managing Director
lace : Kolkata Arunito Ganguly (FCS-9285)
Dated: 12th July, 2023 Vice President & Company Secretary Date : 11 July, 2023 DIN : 06513489
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